
!

G
o
v
er

n
m

en
t 

o
f 

In
d
ia

 /
S

ta
te

 
 D

ep
ar

tm
en

t 
o
f 

 -
--

--
--

--
--

--
- 

 
F

o
rm

 G
S

T
 P

M
T

 –
2
A

 
  

  
  

  
  

  
  

 (
S

ee
 R

u
le

 -
--

- 
 )

 

 

O
rd

er
 f

o
r 

re
-c

re
d

it
 o

f 
th

e 
a
m

o
u

n
t 

to
 c

a
sh

 o
r 

cr
ed

it
 l

ed
g
er

  
 

 
 

 
 

 
 

 
  
  
  
  

 
R

ef
er

en
ce

 N
o
. 
 

 
 

 
 

 
 

 
 

 
D

at
e 

–
  

 
 

1
. 

G
S

T
IN

 –
  

 
2
. 

N
am

e 
–
  

 

3
. 

A
d
d
re

ss
 –

  
 

4
. 

T
ax

 P
er

io
d
 t

o
 w

h
ic

h
 t

h
e 

cr
ed

it
 r

el
at

es
 –

  
 

5
. 

L
ed

g
er

 f
ro

m
 w

h
ic

h
 d

eb
it

 e
n
tr

y
 m

ad
e 

fo
r 

cl
ai

m
in

g
 r

ef
u
n
d
 -

  
ca

sh
 /

 c
re

d
it

 l
ed

g
er

 
 

6
. 

O
rd

er
 n

o
. 
an

d
 d

at
e 

–
  

 

7
. 

A
m

o
u
n
t 

o
f 

cr
ed

it
 -

  
 

 S
r
. 

N
o

. 
A

c
t 

A
m

o
u

n
t 

o
f 

c
r
e
d

it
 

T
a

x
 

In
te

r
e
st

 
P

e
n

a
lt

y
 

F
e
e
 

O
th

e
r
 

T
o

ta
l 

1
 

2
 

3
 

4
 

5
 

6
 

7
 

8
 

 
 

 
 

 
 

 
 

 
 

8
. 

R
ea

so
n
 f

o
r 

re
-c

re
d
it

 –
 

  


